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"That ]eave be granted to intro-
duce a BilJ further to amend the 
Monopolies and Restrictive Trade 
Practices Act, 1969." 

The motion was adopted. 

SHRI JAGAN NATH KAU-
SHAL : Sir, I introduce the Bill. 

13.34 hrs. 

MATTERS UNDER RULE 377 

(i) Cow HEADS FOUND IN FRONT OF 
TEMPLES IN AMRITSAR. 

SHRI R. S. SPARROW (Jullun-
d ur) : It is reported in the 
newspaper dated 27-4-82 that a few 
cow head were fou nd to have been 
placed before some temples in Amrit-
sar. And, this has resulted in pre-
cipitating communal tension. 

Such a happening in Punj ab is 
unprecedented. A nd, whosoever may 
have done it, in my opinion, could 
never be a Sikh. All Sikhs and our 
revered Gurus always stood and 
sacri ficed themselves, when necessary, 
to protect t he cow and the Hindu reli-
gion . Our teachings and actions 
have hi torically a ll a long been uch. 

Any individual or group \ ho 
committed the heinous crime by 
beheading c;u ch a re pected and 
noble ani m I as GJoo i\1ata could 
not be any one else but a rabidly 
mad, non-nationalist and most pro-
bably a pa id agent of some anti-
Indian F orce. 

On behalf of all my friends and 
supporting admirers and x-Service-
men at large, I str ngly condemn 
the foul action of the criminal or 
group of criminals co ncerned . 

I urge the Central and th Punjab 
Governments to work on Im e-
dUttc basis to bring the criminals to 

book and expose this wanton and 
hei nous action and inflict on them 
exemplary punishment. 

(ii) T RAFFIC P ROBLE S t N DELHI 
SHRI BHEEKHABHAI (Bans-

wara) : nder Ru le 377, I make 
the following statement : 

Unlike other metropolitan cities 
traffic problems in D elhi, particu· 
Iarly within the walled city, have 
assumed such greater and graver 
dimensions. A little effort and de-
termination on the part of Govern-
ment would certainly ease the situa-
tion a great deal. bfforts are, there-
fore, required to be taken immedia· 
tely particularly in view of the Com-
ing Asian Games. }'ollowing sug-
gestion:, even if implemented 
partially could ease the situa tion :-

(I) All parallel road s must be 
declared one-way t raffic roads. 

( 2) All link roads, particularly 
those connecting tht? main 
roads, must be kept. free of 
commercial activity, like 
rik hawala standing on eacn 
side of the r ad, pavement 
scooter/cycle repairers, etc. 
have to be strictly 'kept off. 

(3) Slowly all tho pedestrian 
pavements mu t be cleared of 
all commercial activity. 

(4) Tran port Companies/ Truck-
bus repair hops may imm - t.,; 
diately be taken out of the 
walled city ar as . T raffic of 
trucks will have to be strictly 
c ntrolled. 

(5) Tongas, cycle-rickshaws, Bul-
lock-cart, etc. movement 
m ust be regulated in a 1ay 
so that the flow of the tra-Ric 
is not hindered. 

(6) AH cro s n tr ftic lights n ust 
be see - working; 


